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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE-CUM-SPECIAL JUDGE

(PC ACT)(CBI) ROUSE AVENUE COURT COMPLEX, NEW DELH],

No.F.5(1)/Gaz/RACC/2022/ 1210 Y+|2|88 C Dated 239 April, 2022

Copy forwarded digitally for information and necessary action to:-

All the Judicial Officers, Rouse Avenue Court Complex, New Delhi,

In-charge, Computer Branch, Tis Hazari Court, Delhi for uploading this on the official website,
All the Branch In-charges, RACC, New Delhi.

The P.S. to Ld. Principal District & Sessions Judge-cum-Spl. Judge(PC Act)(CBI), RACC,
New Delhi.

The Director of Prosecution, CBI, Block No.3, lind Floor, CGO Complex, Lodhi Road, New
Delhi.

The Director General (Prisons), Tihar Jail, New Delhi. ’

The Director of Prosecution, Govt. of NCT of Delhi, Tis Hazari Courts, Delm.

The Chief Prosecutor, CBI/ACB, Rouse Avenue Court Complex, New Delhi.

The Director, Directorate of Enforcement, New Delhi.

The Labour Commissioner, Civil Lines, Delhi. A

The Commissioner of Police, Police Headquarter, Delhi. . Selhi
The Honorary Secretary, Rouse Avenue District Court Bar Association, New Delhi.
The Lockup In-charge, Rouse Avenue Court Complex, New Delhl..

The Chowki In-charge, Rouse Avenue Court Complex t, New Delhi.

The Executive Engineer (Civil & Electrical) PWD, RACC, New Delhi.
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(Geetanili Goel)

e Officer In-charge(Judicial)
AR Dtk o - i Judge-
! SRR -y for Principal District & Sesslons
2 e cum-Special Judge (PC Act)(CBI)
‘ 2\ \‘\q'\ﬂ % Rouse Avenue Court Complex,
i » »

g,y New Delhi.



Hon'ble the Actin “hi i
' g Chief Justice and Ho
make the following postings/transfers in the Delhi

HIGE ELI 'LHI

No\Y  /G-/Gaz ADHC2022

Dated, the 22" April, 2022

ORDER

n'ple Judges of this Court have been pleased to
Higher Judicia) Service with immediate effect:-

‘ S.N | Name of officer
From T e
1 o \ (MsJ Mr.) l 0 l Dl:vt;;z:'to [ Remarks |
\
: 1. | \ . | allocated
:y Shalinder Kaur PTE“C‘PH‘ Judge, Principal Judge ] South-West| In a vacant
| Family Courts, New | (HQs), Family Courts, Court
_ Delhi, PHC South-West, Dwarka l
" X i !
SA“““ Kumar Judge }n-Charge. Principal Judge, North-East | In 2 vacan’
ggarwal Mediation Centre, | Family Courts, North- Court
Central, THC East, KKD ‘
. ‘\ i i
3 Harish Dudani District Judge Principal Judge, Family I New Delhi | Vice Ms.
: (Commercial Court), | ~ Courts, New Delhi, Shalinder Kaur |
South-West, Dwarka PHC
. — ___—‘————*r_’__—-f_———‘
F‘- Sanjay Garg-1l Special Judge [PC Judge In-charge, Cenual | Vice Mr. Sum
‘ Act] [CBI]-18, Mediation Centre, Kumar
Rouse Avenue Central, THC Aggarwal
i Court Complex |
5. Raghubir Singh ADJ-1, East, KKD Special Judge (PC Act] - Vice Mr. |
[CBI)-18, Rouse Sanjay Garg-ll }

1.

- judgm

" Avenue Court

} ' | ‘ ‘ Complex “ j

Notes:-

ers shall be under the control of the Principal District & Sessions Judge

The judicial offic
of the district to which they have been allocated.

r shall notify the cases in. which they had reserved
ems/orders‘before relinquishing the -charge of the court in terms of the
r. The judicial officers shall pronounce judgmenlslorders in all such

d or maximum within a period of 2-3 weeks thereof,
Date of pronouncement shall be notified in the

The judicial officers under transfe

postmgluansfcr orde

i ding the sting/transfer. ) _
angtl;:s?r;f“:}?c cburptoto which the matter pertains as also of the court 10 which the
jud;c'm officer has been ransferred and on the website.

BY ORDER OF THE COURT
Sd/-
(RAVINDER DUDEJA)
REGISTRAR GENERAL
o) A ;}G\-[%G%z | A/DHC/2022 Dated, the 22* Apnil, 2022

" Endst. NO————



F

3. The Principal Jug : :
4. The Secretary, Mﬁ;;ﬂy’*m;};pouns (HQ), Dwarka Courts Complex, Dwarka, New Delhi
5. The Member 0 (l))e inance, Gove_mmem of India, North Block, New Delhi )
6. The Director ( Adminiiim' thi Legal .Sen,.u:.es Authority, Patiala House, New Dclhi:
7. The Principal Secret 1on), Dclh! Judicial Academy, Dwarka, New Delhi.

New Delhi- 110002, (Law, Justice & Legislative Affairs), Govt. of NCT of Delhi,
8. The Principal Secre
9. The Princiga] gecremy (Home), Gowt. of NCT of Delhi, New Delhi-110002.
10. The Secretary (Labouy, Guuy s oo & NCT of Delhi, New Delhi-110002
11. The Dirccg? éfap — Govt. of NCT of Delhi, Shamnath Marg, Delhi-110054.
"~ N.Delhi3. rosecution, CBI, Block No.3, II Floor, CGO Complex, Lodhi Road,
i 3 i :

The Dl;ector, Directorate of Prosecution, Tis Hazari, Delhi.
13. The Director General, Narcoti

* RK.Puram, N D:li\rl 1.10;égotlcs Control Bureau, West Block, 1| Wing-5, Sector-07,

}2‘ '][.‘hh" %"mm*?ﬁ?mr of Police, Police Headquarters, New Delhi.

5 n Belh?mmISSloner, North Delhi Municipal Corporation, Civic Centre, Minto Road,
16. 'g:h?ommissioner, South Delhi Municipal Corporation, Civic Centre, Minto Road, N.
17. };‘:hgfznmisioner, East Delhi Municipal Corpn, Udyog Sadan, Patparganj Ind. Arez,
18. The Cha@rperson, New Delhi Muriicii:al Committee, Palika Kendra, New Delhi.

19. g‘; Registrar-cum-Secretary to Hon’ble the Acting Chief Justice, Delhi High Court, New
20. PS 1o all Hon’ble Judges, Delhi High Court, for information of Hon’ble Judges.

21. The JR-cum-P.A. to Registrar General, Delhi High Court, New Delhi.

22. All Registrars, Delhi High Court, New Delhi.

23. The Joint Registrar (Vigilance), Delhi High Court, New Delhi.

24. The Joint Registrar (Gazette-1B), Delhi High Court, New Delhi.

25. The Pay & Accounts Officer, Tis Hazari, Delhi. : _ _
L'}sd’oim Registrar (Computer), DHC, with request to display this order on website of Dslhi
¢ i '[hihgony, Secretary, Delhi High Court Bar As.socnatmr}; Delhi High Qoun, New Delhi.

28. The Hony. Secretary, Delhi Bar Association, Tis Hazafl Courts, Delhi. .
29. The Hony. Secretary, New Delhi Bar Association, Patiala House, New Dclhal.
30. The Hony. Secretary, Shahdara Bar Association, Karkardooma Courts, Delhi.
. 1. The Hony. Secretary, Rohini Courts Bar Association, Rohini, New Delhi. -
32- The Hony. Secretary, Dwarka Courts Bar Association, Dwarka, New I.Delhl‘
3 3' The Hony. Secretary, Saket Courts Bar Association, Saket, New Delhi.
34: Personal file of the officer concerned.
35. Guard File. '
Joint Registrar (Gaz.-1A)
23/89/7 >
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